
________
Orde

 

             

In the m
 M
(Grant o
State T
Regulati
from co
generati
the regu
  
And 
In the m

Powe
 

 V

1. T
2. E
3. M
4. C
5. G
6. L
7. S
8. R
9. P
10. G
11. T
12. G

The foll

1. S
2. S
3. S
4. S

____________
er in Petition 

 C

                 

matter of:  
Miscellaneo
of Connecti
Transmissio
ion 24 of C
mmission f
ion projects
ulation in ca

matter of: 
er Grid Cor

Vs 

Thermal Pow
Essar Powe
M B Power (
Chitrangi Po
GMR Rajahm
anco Vidar

SJK Powerg
Raigarh Ene
Pipavav Ene
Gupta Energ
Torrent Ene
Gujarat Fluo

owing was

Shri Subir S
Shri S. Venk
Shri S.K. Th
Shri Akhiles

___________
No. 116 of 20

CENTRAL E

Coram:  

                  
     

us petition 
ivity, Long-

on and rel
CERC (Con
for develop
s whose da
ase of imple

rporation of

wertech Co
r Gujarat L
(Madhya P
ower Private
mundry En
rbha Therm
gen Limited
ergy Limited
ergy Pvt. Li
gy Pvt. Lim
rgy Limited

orochemica

s present: 

en, Power 
katesh, SJK
hakur, PEPL
h Awasthy,

___________
011                 

ELECTRIC

Petition N

Dr. Pramo
Shri S.Jay
Shri Deen
  
 Date of H
  Date of O

under sec
-term Acce
lated matt
nduct of Bu
pment of t
ate of conne
ementation 

f India Limit

orporation In
imited, Mah
radesh) Lim
e Limited, N
ergy Limite

mal Power P
, Bangalore
d, Nagpur 
mited, New
ited,Nagpu

d, Ahmedab
als Limited, 

Grid 
K Power 
L 
, IEX 

____________
                       

ITY REGUL
NEW DEL

No. 116/20

od Deo, Ch
yaraman, M
a Dayalan,

Hearing:  21
Order   : 19

ction 94(1) 
ss and Me
ers) (Ame
usiness ) R
ransmissio
ectivity is le
by CTU. 

ted, New D

ndia Limite
harashtra 
mited, New 
Navi Mumb
ed, Bangalo
Pvt. Limited
e  

w Delhi 
ur 
bad 
Noida 

___________
                       

LATORY C
HI 

011 

airperson
Member 
, Member

1.7.2011 
.12.2011 

of the EA 
edium-term 
ndment) R

Regulation 
n system f
ess than th

elhi 

d., Hyderab

Delhi 
ai 

ore 
, Haryana

____________
                       

COMMISSIO

2003 read
Open Acc

Regulations
1999 seek
for connec

he time line

Pe

bad 

…Re

___________
    Page 1 of 1

ON 

 

 with CER
cess in inte
s 2010 an
ing directio

ctivity of IP
 indicated 

etitionererr

espondent

_O
11

C 
er-
nd 
on 
PP 
in 

 

ts 



________
Orde

 

 

    The p

seeking 

Electricit

and Me

Regulati

Regulati

dedicate

the app

their ow

Transmi

 

2.  T

Regulati

dedicate

grid. Ho

captive 

point of

transmis

Authority

Procedu

dedicate

Transmi

____________
er in Petition 

petitioner, 

permission

ty Regulato

edium-term 

ions, 2009

ions") in res

ed transmis

licants see

wn due to

ission Utility

The petition

ions as am

ed transmis

owever, a t

generating

f connectio

ssion plann

y(CEA).  Th

ure approve

ed systems

ission Agre

___________
No. 116 of 20

Power Gri

n and appr

ory Commi

Open Acc

9 as ame

spect of the

ssion syste

eking conne

o paucity 

y. 

ner has s

mended pro

ssion line to

thermal ge

 plant sha

on and suc

ning by Ce

he petitione

ed by the 

s upto the

eement (BP

___________
011                 

O

d Corporat

roval for de

ssion (Gra

cess in inte

nded (her

e applicatio

m included

ectivity to d

of time 

submitted 

vides that 

o the point

enerating st

ll not be re

ch lines sh

ntral Trans

er has subm

Commissio

e point of 

TA) would 

____________
                       

RDER 

tion of Ind

eviation fro

ant of Conn

er-State Tr

reinafter re

ons for conn

d in Enclos

develop de

available 

that Regu

an applican

t of connec

tation of 5

equired to 

hall be tak

smission U

mitted that 

on, the tim

f connectio

be nine mo

___________
                       

ia Limited 

om Regulat

nectivity, Lo

ransmission

eferred to 

nectivity reg

ure-2 to th

edicated tra

for implem

ulation 8(8

nt may be 

ction to ena

00 MW an

construct a

ken into ac

tility(CTU) 

as per Cla

me line for 

on from si

onths plus t

____________
                       

has filed 

ion 8(8) of

ong-term O

n and relat

as "the 

garding dev

e petition a

ansmission 

mentation 

) of the 

required to

able conne

nd above o

a dedicated

ccount for 

and Centr

use 7.3 of 

commissio

igning of 

the timeline

___________
    Page 2 of 1

this petitio

f the Centra

Open Acces

ted matters

Connectivit

velopment o

and to direc

systems o

by Centra

Connectivit

o construct 

ctivity to th

other than 

d line to th

coordinate

al Electricit

the Detaile

oning of th

Bulk Powe

e specified 

_O
11

on 

al 

ss 

s) 

ty 

of 

ct 

on 

al 

ty 

a 

he 

a 

he 

ed 

ty 

ed 

he 

er 

in 



________
Orde

the Cen

Regulati

commiss

Utility wh

 

3.    The

Enclosu

the tran

time sch

Transmi

included

time av

detailed 

constitue

express

systems

consider

connect

take up 

the petit

systems

meeting

 

4.   T

connect

____________
er in Petition 

ntral Electr

ions, 2009

sioning req

hichever is 

e petitioner

re 1 to the 

smission s

hedule prov

ission Agre

d in Enclos

ailable for 

procedure

ents, the a

ed its inab

s for conne

ring the t

ivity and th

the implem

tioner has r

s for conne

s of the con

he petition

ivity for 13

___________
No. 116 of 20

ricity Regu

9 (hereinaf

quired by th

earlier.  

r has subm

petition, th

systems wh

vided in the

eements w

sure 2 to th

connectiv

e. Such c

applicants a

bility to ta

ectivity in s

time period

he date of 

mentation o

requested th

ectivity. The

nstituents o

ner has su

320 MW po

___________
011                 

latory Com

fter "2009 

he applicant

mitted that in

he CTU has

here the de

e detailed p

ith the CT

he petition,

ity is less 

cases were

and the Ce

ke up imp

such cases

d for com

commence

of such tran

he applican

e petitione

of various re

ubmitted th

ower from t

____________
                       

mmission (T

tariff regu

t and agree

n the cases

s granted co

esired date

rocedure a

U. Howeve

 though co

than the 

e deliberat

entral Elect

plementatio

s, it was de

mmissioning

ement of co

nsmission l

nts to take u

r has place

egions in th

hat M/s S

their gener

___________
                       

Terms and

ulations) o

ed to by the

s of the ap

onnectivity 

es of conne

nd the app

er, in respe

onnectivity 

scheduled

ted in var

tricity Auth

on of the p

ecided in t

g of the t

onnectivity,

ines for co

up impleme

ed on reco

his regard. 

SJK Power

ration proje

____________
                       

d Condition

or the actu

e Central T

plications m

and agree

ectivity ma

licants hav

ect of the 

has been 

 time prov

rious meet

ority. As th

proposed t

the said m

transmissio

, the applic

nnectivity. 

entation of t

ord the min

rgen Ltd w

ect in Madh

___________
    Page 3 of 1

ns of Tarif

ual date o

Transmissio

mentioned 

d to develo

atch with th

e signed th

application

granted, th

vided in th

tings of th

he petitione

transmissio

meetings tha

on lines fo

cants shou

Accordingly

transmissio

nutes of th

was grante

hya Prades

_O
11

ff) 

of 

on 

in 

op 

he 

he 

ns 

he 

he 

he 

er 

on 

at 

or 

ld 

y, 

on 

he 

ed 

sh 



________
Orde

vide intim

level. Th

State tr

submiss

transmis

was gra

project i

the appl

subsequ

the tran

CTU, M

nor sub

petitione

BPTAs/T

through 

take up

Powerge

 

5.    Th

regional

develop 

for impl

Connect

approva

 

____________
er in Petition 

mation lette

he transmis

ransmission

sion of ban

ssion agree

anted to M/

n Chhatish

licant had 

uently the a

smission s

/s M/s Raig

mitted the 

er has subm

TSAs have

tariff base

p the imple

en Ltd and 

he petitione

 constituen

dedicated 

lementation

tivity Regu

al of the dev

___________
No. 116 of 20

er dated 14

ssion system

n licensee 

nk guarant

ement nor 

/s Raigarh 

hgarh in We

initially ind

applicant ha

ystem requ

garh Energ

Bank Guar

mitted that 

e not been

ed competit

ementation

M/s Raigar

er has sub

nts have a

transmissio

n by the 

ulations, th

viation from

___________
011                 

4.9.2010 at 

m for conne

subject to

tee. M/s S

submitted 

Energy Lt

estern Reg

icated to im

ad requeste

uired for co

gy Ltd has 

rantee to e

since all tr

 signed on

tive bidding

 of the co

rh Energy L

mitted that

arrived at 

on systems

CTU.  Sin

he petition

m Regulation

____________
                       

 765/400 J

ectivity was

o signing 

SJK Power

the Bank G

td for 600 

ion vide int

mplement t

ed the CTU

onnectivity. 

neither sig

enable CTU

ransmission

n or before

g route, the

onnectivity 

Ltd. 

t the CTU 

the decisio

s of their ow

nce such 

ner has ap

n 8(8) of Co

___________
                       

abalpur Po

s to be impl

of transmi

rgen Ltd h

Guarantee.

MW power

timation da

he transmi

U to take up

However, 

ned the Tr

U to take u

n projects o

e 5.1.2011 

e petitioner

systems 

in associat

on to requ

wn due to p

request is

pproached 

onnectivity 

____________
                       

ooling statio

lemented b

ission agre

as neither 

. Similarly, 

r from thei

ated 14.9.20

ssion lines

p the imple

despite req

ransmission

up impleme

of STUs/CT

shall be i

r is not in a

for IPPs o

tion with C

uest the a

paucity of tim

 not in lin

the Com

Regulation

___________
    Page 4 of 1

on at 400 k

by CTU/inte

eement an

signed th

connectivit

r generatio

010. Thoug

s on its own

mentation o

quest by th

n Agreemen

entation. Th

TU for whic

mplemente

a position t

of M/s SJ

CEA and th

applicants t

me availab

ne with th

mmission fo

s. 

_O
11

kV 

er-

nd 

he 

ty 

on 

gh 

n, 

of 

he 

nt 

he 

ch 

ed 

to 

K 

he 

to 

le 

he 

or 



________
Orde

6.     To

dated 14

promote

distribut

Dahej S

(3x398.9

term ac

beneficia

Ahemed

It has be

transmis

Navasar

establish

generati

Committ

October

transmis

line may

CEA an

regional

connect

respond

be impl

direction

consider

____________
er in Petition 

orrent Energ

4.7.2011 h

ed by Torre

ion of pow

Special Eco

95MW) gas

ccess by t

aries have

dabad, (ii) 4

een stated 

ssion syste

ri sub-stat

hed/implem

ing project

tee, since t

r 2012, th

ssion line fo

y be consid

d accordin

 pool. Afte

ivity schem

dent has su

lemented 

ns that the

red as part

___________
No. 116 of 20

gy Limited 

as submitte

ent Power 

wer at Dah

onomic Zon

s based ge

the CTU f

e been ide

400 MW for

that for the

m comprisi

tion has 

mented ma

t.  In the 

the petition

e respond

or connect

ered as pa

gly, the sa

er approva

me as TEL

ubmitted tha

by the re

 connectiv

t of Coordin

___________
011                 

(TEL), Res

ed that it is

Limited to

hej Special 

ne. TEL is i

enerating pl

for 1200 M

entified as 

r Western R

e purpose 

ng 400 kV 

been iden

atching wi

13th mee

er had exp

dent offere

ivity with th

art of the co

ame should

l by the pe

L(DGEN)TP

at in the ev

spondent, 

ity scheme

nated Trans

____________
                       

spondent N

s a Special

o generate

Economic

in the proc

ant in DSE

MW vide 

(i) 400 M

Region and 

of connecti

D/C (Triple

ntified by 

ith the co

eting of th

ressed its i

d to take 

he request 

oordinated t

 be brough

etitioner, th

PS-Navsari 

vent the afo

the Comm

e to be imp

smission P

___________
                       

o.11 in its 

l Purpose V

e and supp

c Zone as 

cess of sett

EZ area. It 

letter date

MW for To

(iii) 400 MW

ivity of the 

e) line from 

the CTU

ommissioni

e Western

inability to 

up the i

that the co

transmissio

ht under th

he respond

400 kV D

oresaid con

mission m

plemented 

lanning and

____________
                       

reply filed v

Vehicle(SP

ply electric

a co-deve

ting up of 1

has been g

ed 7.2.2011

orrent Pow

W for North

generation

TEL, Dahe

U and ne

ing sched

n Region C

commissio

mplementa

ost of the t

on planning

e total cos

dent has id

D/C (Triple/

nnectivity s

ay consid

by the res

d costs of t

___________
    Page 5 of 1

vide affidav

PV) compan

ity includin

loper of th

1196.85 MW

granted lon

1 for whic

wer Limited

hern Region

n project, th

ej to PGCIL

eeds to b

dule of th

Constituent

n the line b

ation of th

transmissio

 of CTU an

st of wester

dentified th

/Quad). Th

scheme is t

er to issu

spondent b

the same b

_O
11

vit 

ny 

ng 

he 

W 

ng 

ch 

d, 

n. 

he 

’s 

be 

he 

ts 

by 

he 

on 

nd 

rn 

he 

he 

to 

ue 

be 

be 



________
Orde

made pa

Connect

 

7.  D

petitione

systems

accorda

further s

less tha

detailed 

Meeting

SJK Pow

the ded

(Respon

bank g

Decemb

construc

same.  

submitte

consider

Power L

transmis

transmis

respons

and 8 (

____________
er in Petition 

art of the w

tivity Regul

During the 

er made a 

s involving 3

nce with th

submitted th

an the time

procedure

s on Trans

wergen Lim

icated line

ndent No.7

uarantee e

ber 2010. 

ction of the 

However, t

ed the ban

red under 

Limited sub

ssion line s

ssion lines 

e to our qu

(SJK Powe

___________
No. 116 of 20

western reg

ations. 

hearing of

presentatio

39 applicat

he Connec

hat in respe

e required 

e under C

smission Pl

mited and R

s on their 

) had failed

even after

Raigarh 

dedicated 

the develop

k guarante

tariff base

bmitted that

should be 

constructe

uery had su

ergen Limit

___________
011                 

gional pool

f the petitio

on regardin

ions for wh

ctivity Regu

ect of 13 a

for develo

Connectivity

anning of t

Raigarh Ene

own.  He 

d to sign t

r seeking 

Energy Lt

lines but s

per has nei

ee.  He sub

ed competit

t although 

pooled with

ed by the 

ubmitted th

ed and Ra

____________
                       

 charges in

on on 21.6

ng the stat

hich the pet

ulations. Th

applications

opment of 

y Regulatio

he respect

ergy Limite

further su

the transmi

two mont

td. (Respo

ubsequentl

ther signed

bmitted tha

tive bidding

the line wa

h the regio

CTU. Duri

hat all respo

aigarh Ene

___________
                       

n line with 

6.2011, the

us of the d

itioner had 

he represen

s, time avai

transmissio

ons. In the

ive regions

ed have agr

bmitted tha

ission agre

ths extens

ondent No

ly requeste

d the transm

at these two

g. The rep

as being co

onal assets

ng the hea

ondents ex

ergy Limited

____________
                       

the Regula

e represent

dedicated t

granted co

ntative of th

lable for co

on system 

e Standing

s, all develo

reed for co

at SJK Po

eement and

ion which 

. 8) first 

ed CTU to c

mission ag

o cases wo

presentative

onstructed 

 as in the 

aring, the 

xcept respo

d) have ag

___________
    Page 6 of 1

ation 8(8) o

tative of th

transmissio

onnectivity i

he petitione

onnectivity 

as per th

 Committe

opers excep

nstruction o

wergen Ltd

d submit th

expired 

agreed fo

construct th

reement no

ould now b

e of Torren

by TEL, th

case of th

petitioner 

ondent nos.

greed in th

_O
11

of 

he 

on 

in 

er 

is 

he 

ee 

pt 

of 

d. 

he 

in 

or 

he 

or 

be 

nt 

he 

he 

in 

.7 

he 



        
 
 

________
Orde

Standing

transmis

 

8.   Du

respond

submitte

shall rec

of the B

for resp

and the

transmis

BPTA w

would be

 

9. T

provision

applican

The pe

Regulati

lines for

station 

extracte

    
        

____________
er in Petition 

g Commit

ssion lines o

uring the h

dent No.7, 

ed that the 

ckon from th

Bank Guara

ondent no.

e transmiss

ssion plann

with SJK P

e implemen

The petition

ns of Regu

nts for conn

titioner ha

ions makes

r the therma

of 250 MW

d as under

    "8 (8) A
constru

___________
No. 116 of 20

ttee Meeti

on their ow

hearing of 

SJK Pow

time line fo

he date of s

ntee. In res

7 clarified 

sion line m

ning. The re

Powergen w

nted throug

ner has fil

ulation 8(8)

nectivity to c

as submitte

s it mandato

al generatin

W and ab

r: 

An applicant
ct a dedicat

___________
011                 

ngs to u

wn.  

the petitio

wergen Lim

or construc

signing of t

sponse to a

that time is

may be imp

epresentati

would be s

h tariff bas

led the pr

 of the Con

construct th

ed that pr

ory on the 

ng stations 

bove. Regu

t may be r
ed line to th

____________
                       

undertake 

on on 21.7

mited sough

ction of the 

he Transm

a query of 

s not a con

plemented 

ve of the p

signed afte

ed competi

resent petit

nnectivity R

he dedicate

roviso to 

CTU to con

of 500 MW

ulation 8(8)

 
required by 
e point of co

___________
                       

constructio

7.2011, the

ht time to 

connectivi

ission Agre

the Comm

nstraint in c

by CTU a

petitioner su

r 5.1.2011

itive bidding

tion seekin

Regulations

ed transmis

Regulation

nstruct the 

W and abov

) of Conne

the Centra
onnection to 

____________
                       

on of the

e learned 

file reply.

ty scheme 

eement and

ission, lear

case of SJK

as part of 

ubmitted th

, the trans

g.  

ng deviatio

s in order t

sion lines o

 8(8) of 

dedicated t

ve and a hy

ectivity Re

al Transmis
enable con

___________
    Page 7 of 1

e dedicate

counsel fo

 He furthe

by the CT

d submissio

rned counse

K Powerge

coordinate

hat since th

smission lin

on from th

o permit th

on their own

Connectivit

transmissio

ydrogenatin

egulations 

sion Utility 
nectivity to t

_O
11

ed 

or 

er 

U 

on 

el 

en 

ed 

he 

ne 

he 

he 

n. 

ty 

on 

ng 

is 

to 
the 

 



 
 
 
 
 
 
 
 

 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

________
Orde

 
        

 
 
 

10.    Th

the CTU

connect

10(1) wh

dedicate

proviso 

stations 

other th

coordina

applican

dedicate

proviso 

capacitie

grid. Ho

the coor

If it is no

in the c

applican

Regulati

proviso 

____________
er in Petition 

grid: 

      Provide
generat
shall no
such st
by the C

he main pa

U to constr

ivity to the 

hich provid

ed transmis

to the reg

of 500 MW

han captiv

ated transm

nts for the

ed transmis

is to includ

es within th

owever, the

rdinated tra

ot possible f

oordinated 

nts to impl

ion 8(8) of 

is director

___________
No. 116 of 20

d that a the
ting station o
ot be require
ations shall 
Central Tran

art of the re

ruct a ded

grid. This p

des that it s

ssion lines 

gulation car

W and abo

ve generat

mission pla

ese genera

ssion lines 

e the dedic

he coordina

e proviso do

ansmission 

for the CTU

transmissi

lement the

Connectivi

ry in natu

___________
011                 

ermal genera
of 250 MW a

ed to constru
be taken in

nsmission Ut

egulation pr

icated tran

provision is 

shall be the

from the g

rves out a

ove and hyd

ting plants

anning by t

ating statio

to the po

cated trans

ated transm

oes not pro

planning s

U to implem

ion plannin

ese transm

ty Regulati

re and do

____________
                       

ating station
and above, 
uct a dedicat
to account f
tility and Cen

rovides tha

smission li

in keeping

e duty of a

generating 

n exceptio

drogenating

, which s

the CTU a

ns shall n

oint of conn

mission line

ission plan

ovide that t

hall necess

ment the ded

ng due to p

mission line

ions. In our

oes not pr

___________
                       

n of 500 MW
other than a
ted line to th
for coordina
ntral Electric

at an applic

ine to the 

g with the sp

a generating

station to 

n in cases

g stations o

shall be ta

and the CE

not be req

nection. Th

es of gener

ning to faci

these lines

sarily be im

dicated tran

paucity of t

es as per 

r view, the 

event the 

____________
                       

W and above
a captive ge
he point of c
ated transmis
city Authority

cant may be

point of co

pirit of the A

g company

the load c

s of therma

of 250 MW

aken into 

EA and acc

quired to c

hus the pu

rating statio

ilitate conne

s after bein

mplemented

nsmission l

time, it may

the main 

word ‘shal

generating

___________
    Page 8 of 1

e and a hyd
nerating pla

connection a
ssion planni
y." 

e required 

onnection f

Act in sectio

y to constru

centres.  T

al generati

W and abov

account f

cordingly t

construct t

urpose of t

ons of certa

ectivity to t

g included 

 by the CT

ines include

y require t

provision 

l’ used in t

g stations 

_O
11

dro 
nt, 
nd 
ng 

by 

for 

on 

uct 

he 

ng 

ve, 

for 

he 

he 

he 

ain 

he 

in 

TU. 

ed 

he 

of 

he 

to 



        
 

________
Orde

construc

is no req

Regulati

lines imp

     

11. T

lines wh

the CTU

paucity 

transmis

planning

tariff bas

have be

impleme

remain 

consider

condition

computa

Commis

(hereina

“(c)   
licens
owned
In the 
 

 
      It is 

construc

____________
er in Petition 

ct the dedic

quirement t

ions as pra

plemented 

Torrent Pow

hich were ta

U but were

of time, sh

ssion lines

g and in nor

sed compe

en included

entation is 

part of the

red as pa

ns of the re

ation of Po

ssion (Shar

after “Sharin

The dedica
ees shall be
d and opera
latter case, 

 evident fr

cted, owned

___________
No. 116 of 20

cated transm

to permit d

ayed for by 

by the proje

 

wer Limited

aken into c

e required t

hould be in

s were tak

rmal course

etitive biddin

d in the bas

being carr

e coordina

art of basi

elevant reg

oC charges

ring of Tra

ng Regulati

ated transmi
e considered
ated by the g

the generat

rom the a

d and oper

___________
011                 

mission line

eviation fro

the petition

ect develop

 has raised

consideratio

to be imple

cluded in t

ken into c

e would hav

ng. In that 

sic network 

ried out by

ated transm

c network.

gulations be

s. Regulati

ansmission

ons”) provi

ission lines 
d as part of 
generator sh
tors will be d

bove provi

rated by the

____________
                       

es if so req

om proviso 

ner in order

per. 

d the issue

on for coor

emented b

the regiona

consideratio

ve been im

case the de

for calcula

y the gene

mission pla

. However

efore being 

on 7(1)(c) 

 Charges 

des as und

constructed
the Basic N

hall not be c
deemed to be

ision that 

e generato

___________
                       

uired by the

to Regulat

r to get the

e that the d

rdinated tra

by the gene

al pool cha

on for coo

mplemented

edicated tra

ation of PoC

erating stat

anning and

r, these lin

included in

of Central

and Losse

der: 

d, owned an
Network. Ded
considered a
e connected

the dedica

r cannot be

____________
                       

e CTU. The

tion 8(8) of

 dedicated 

dedicated t

ansmission 

erating stat

arges. Thes

ordinated t

 by the CTU

ansmission

C charges. T

tions thems

d therefore

nes need 

n the basic

l Electricity

es) Regula

nd operated 
dicated lines
as part of Ba
d directly to t

ated transm

e considere

___________
    Page 9 of 1

erefore, the

f Connectiv

transmissio

 

transmissio

planning b

tions due t

se dedicate

transmissio

U or throug

n lines wou

Though the

selves, the

, should b

to fulfil th

c network fo

y Regulator

ations, 201

by the IST
s constructed
asic Networ
the ISTS”.  

mission line

ed as part 

_O
11

ere 

vity 

on 

on 

by 

to 

ed 

on 

gh 

ld 

eir 

ey 

be 

he 

or 

ry 

0 

TS 
d, 

rk. 

es 

of 



________
Order

the bas

transmis

transmis

transmis

provides

appropri

dedicate

non-lice

qualify a

this con

Regulato

Licence 

Licence 

generati

extracte

 

“6.  

 
  Thus in

Regulati

as part 

____________
r in Petition N

sic network

ssion line is

ssion charg

ssion line. 

s that no p

iate Comm

ed transmis

nsed activi

as part of th

nection, ref

ory Commi

and other

Regulatio

ing compa

d as under

Eligibility 
 
No perso

(a) sele
or 

(b) a s
bef

(c) a g
line
tran
 

n accordan

ions, a gen

of the inte

___________
No. 116 of 201

k. The rea

s included 

ges and los

Section 1

erson shal

mission. A 

ssion line is

ity under th

he ISTS, th

ference ma

ssion (Proc

r related m

ons”) which

ny. The R

r: 

for grant of 

on shall be e
ected throug

state owned 
fore 5.1.201
generating c
e, and inten
nsmission lin

nce with the

nerating com

er-State tra

___________
11                   

ason for th

in the basi

sses. In ot

2 of the E

l transmit e

generator 

s considere

he Act. The

he generato

ay be made

cedure, Ter

matters) Re

h provides

Regulation 

licence 

eligible for gr
gh the proce

or controlle
1, or 
company wh
nds to use 
ne and part o

e provision

mpany inte

ansmission 

____________
                       

his provisi

ic network,

her words,

Electricity A

electricity u

is not req

d as part o

erefore, for

or is require

e to Regula

rms and Co

egulations, 

s for gran

6 of Tran

rant of licenc
ess under th

ed company 

hich has est
such dedica
of the inter-S

 of Regula

ending to us

system is 

___________
                       

on is not 

 it will be e

 it will get 

Act, 2003 

unless a lic

quired to t

of the gener

r a dedicat

ed to take a

ation 6(c) o

onditions fo

2009 (he

nt of trans

smission L

ce unless it i
he guideline

identified a

tablished th
ated transm
State transm

ation 6(c) of

se the dedi

eligible to 

____________
                       

far to se

entitled for 

tariff for th

(hereinafte

cence is gra

take a lice

rating statio

ted transmi

a licence fo

of the Centr

or grant of T

reinafter “T

smission li

Licence Re

s- 
es for compe

s project de

e dedicated
mission line 
mission syste

f Transmis

icated trans

seek licen

___________
  Page 10 of 1

eek. Once 

allocation 

he use of i

er “the Act

anted by th

ence as th

on which is

ission line 

or the line. 

ral Electrici

Transmissio

Transmissio

icence to 

egulations 

etitive biddin

eveloper on 

d transmissio
 as the ma

em.”    

sion Licenc

smission lin

nce from th

_O
11

a 

of 

its 

t”) 

he 

he 

s a 

to 

In 

ity 

on 

on 

a 

is 

ng, 

or 

on 
ain 

ce 

ne 

he 



________
Order

Commis

part of t

themselv

transmis

Regulati

 

12.     A

had sub

Guarant

transmis

and dep

project i

 

13. T

 

 

        sd/
(M Deen
       Mem

____________
r in Petition N

ssion. It is t

the coordin

ves shall 

ssion licen

ions. 

As regards S

bmitted that

tee and the

ssion plann

positing the

n accordan

The petition 

/- 
na Dayalan
mber 

___________
No. 116 of 201

therefore cl

nated trans

qualify fo

ce is obta

SK Powerg

t it was in th

e transmiss

ning within 

e Bank G

nce with the

is disposed

n)                

___________
11                   

arified that

mission pla

or inclusion

ained in a

gen Limited

he process

sion line sh

the timelin

uarantee. 

e prevalent 

d of in term

sd/-
  (S Jayara

  Mem

____________
                       

t the dedica

anning but 

n under t

accordance 

, the learne

 of signing 

hould be c

e of CTU f

Accordingly

policy. 

ms of our ob

aman)
ber

___________
                       

ated transm

are develo

he basic 

with the 

ed counsel 

the BPTA 

onstructed 

from the da

y, the CTU

bservations 

(D

____________
                       

mission lines

oped by the

network o

Transmiss

appearing 

and provid

as part of

ate of sign

U shall im

in the orde

sd/-
Dr Pramod 

Chairper

___________
  Page 11 of 1

s which for

e generato

only after 

sion Licenc

on its beha

ing the Ban

f coordinate

ning of BPT

mplement th

er.   

- 
Deo) 

rson 

_O
11

rm 

ors 

a 

ce 

alf 

nk 

ed 

TA 

he 


